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BEFORE THE REG STRAR MR MV RAMESH

G vil Appeal No(s) . 2823/ 2012

U. P. STATE BRI DGE CORP. LTD. Appel | ant ('s)
VERSUS

SURENDRA KUMAR DI XI T Respondent ( s)

Date : 02/03/2016 This appeal was called on for hearing today.

For Appell ant(s) Ms. Var sha Poddar, Adv.
M . Lakshnm Raman Singh, Adv.

For Respondent (s) M . Chandra Shekhar Sunman, Adv.
M. Anish Kurmar QGupt a, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Ld. counsel for the appellant has already filed the statement of
case. Ld.counsel for the respondent has failed to file the sane

wi thin t he statutory peri od. Vi ewed t hus, t he matt er shal |
be
processed for listing before the Hon' ble Court as per rul es.
(MV RAMESH)
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